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fflTHE DEPUTY MINISTER IN THE

MINISTRY OF INDUSTRIAL
DEVELOPMENT/ tftertt*W  fopTO
*idM4 3 4*AMcA <PROF.

SIDDHESHWAR PRASAD): (a)
Applications for the grant of industrial
licence for manufacture of rayon grade
ulg have been received from the
foll%wmg firms:
(1) M/s. Harihar Polyfibers; (ii) M/s.
Suraj Industrial Packing Ltd;
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(iii) M/s. Modipon Ltd;
(iv) M/s. South India Viscose Ltd;
(v) M/s. Delhi Cloth 8¢ General
Mills Co., Ltd;
(vi) M/s. Baroda Rayon
Corporation Ltd;
(vii) M/s. Century Spinning &
Manufacturing Co. Ltd.

ﬂa) The salient  features of the
schemes are as follows:

Serial

Name of the frm Capaoity Lacation Investment
No. A
{Tonnes (Re. in crores)
- p-8.)
1 M/a Harihar Polyfibres S 36,000 Harihar (Mysore)} 850
2 Mfe. Suraj Industrial Packing Ltd. 30,000 Mailani (UF) 17.62
3 Mjs. Modipon Ltd. 30,000 J. & K. 15
4 Mfs. South India Viscose Litd, . ' 20,400 Avanashi Distt. {Additionsal)
Coimbatore, Tamil 14-91 .
Nadu) .
5 Mjs. Delbi Cloth & General Mills Co. 50,000 DBastar (MFP) 3558
14d. R
6 M/fs. Baroda Rayon Corp. Lid. . 30,000 Bas:,;rrr?r Bilaspur ' 22,08
}
7 Mjs. Century Spinning & Manufacturing 20,000 Tahsil—Kicha {UP) 12-80

Co, Ltd.

Letters of Intent have been issued to Mfs. Modipon Ltd.,, and M/s. Suraj Industrial

Packing Ltd. The remaining

ASHORTAGE OF AMUL BABY FoOD

215. SHRI THILLAI VILLALAN: Will
the Minister of INDUSTRIAL
DEVELOPMENT/ 5STteftfl!p fa*fm If;ft
be pleased to state:

(a) whether there is any shortage of
Aiinil, ihe boby food inthe country;

(b) if so, what are ithe reasons
therefor; and

(c) what are the arrangements made to
meet the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT/ sfefiirsrT ferarsr *faT~i *F “nfsft

gPROF. SIDDHESHWAR PRASAD):
a) No reports of such shortage have been
received.

t]:[ 1 English translation.
)1(97%”?115 erred from the 23rd July,

applications arc under various stages of examination.)

(b) Does not arise.

~ (¢) Increased production of balg{ food
is being effected by creating additional
capacity in existing and new units.

12 NOON

CALLING ATTENTIONTO A
MATTER OF URGENT PUBLIC
IMPORTANCE

RIPORTED ACUTE FAMINE
CONDITIONS PREVAILING IN
SOME PARTS OF
MAHARASHTRA

SHRI A C KULKARNI
(Maharashtra): Sir, r cal] the attention of
the Minister of Agriculture to _the
reported acute famine  conditions
prevailing in some parts of Maharashtra
and (the extent of Central aid given to the
State Government to meet the situation.

[MR. DEPUTY CHAIRMAN in the
Chair]
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THE MINISTER OF AGRICULTURE
SHRI FAKHRUDDIN ALI AHMED):
ir, Lhe primary responsibility for
undertaking reliet measures in’ areas
affected by natural calamities including
drought rests with the State Government
concerned. Nevertheless the Central
Government  through its  various
Ministries_keeps in constant touch with
the State Government so_as to be fully in
the picture and to be in a position to
provide assistance as may be necessary.

The present scarcity conditions are in
continuation of those which prevailed in
large parts of Maharashtra on account of
damage to Kharif crop by excessive rains
in_ August, 1970, and to Rabi crops by
failure of rains in January-February,

971. The position has worsened recently
due to almost complete absence of rains
in June-July, 1971 over large parts of the
State. To meet the situation, the State
Government has promptly organised
appropriate relief operations.

The Central Government has also_had
discussions on_31-7-71 with the State
Government officials to assess the latest
situation. It is found that the position is
particularly bad in five districts of
Aurangabad Division and the entire
districts of Ahmednagar and Shola-pur
and parts of six other districts. 1 he posi-
tion in some other districts has improved
due to occurance of rains in July, 1971, It
has been decided that while relief
measures be continued in_the badly
affected districts, in other places where
the situation has improved, the relief
works could be phased out. 'The State
Government has _been reqﬁlested to
concentrate attention on the badly-
affected districts  an improve
employment  opportunities = also by
accelerating the implementation of Plan
work in these areas. Central assistance, as
may be necessary, will also be provided.
It is hoped that during the next week or
so, there may be rains even in these
badly-affected districts. If this happens, it
may  be possible for the badly-affected
disfricts to sow another crop like jowar.
In view of these imponderables, the
position is under constant review, and
depending upon how the position
develops, it is proposed that a Central
Team will review the position towards the
later part of August.

The total central assistance released so
far to the State Government is Rs. 8.5
crores, and  takes into account the
exgendlture incurred till the 15th July,
1971. In addition, a short-term loan
assistance totalling Rs. 10 crores has
een provided by my Ministry for
financing agriculture inputs.

The Government of India is in constant
touch with the State Government, and all
steps as demanded by the situation would
be taken. An assurance has already been
glven to the State Government that

oodgrains as may be required by them to
meet any situation will be provided by
the Government of India.
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SHRI A. G. KULKARNI: Sir, the Gov-
ernment has given in the statement the
ex-tent of damage caused last year due to
ex-cessne rains and this ﬁar. due to
scarcity of rains. And the Minister has
rightly stated that the damage in both
cases has been heavy. I want to know
frorg the Government whether they arc
aware that last year the loss to the
agriculturists was roundabout Rs, 200
crores in the whole of the State. Sir, the
Central Government sent a team there
and a survey was made and some money
was sanctioned for undertaking relief
measures. | would like to know whether it
is a fact that during the recent fortnight
there has been an upsurge in the workers
attendnég to the scarcity work. It is
reénorte in the press that nowadays about
15 lakhs of workers are working there.
The official figure seems to be 8 lakhs.
But the number given by press reports
was something like 15 Tlakhs as men-
tioned by the Finance Minister of Maha-
rashtra State.

May I know whether it is also not a fact
that 23,000 \ 111ag}<la,s out of 36,000 villages
are affected by this scarcity? So lookin
to the enormity of the problem may
know whether the Government sent or
promised to send a study team
immediately, and also in_the meantime'
whether it will try to sanction siime ways
and means advance to the Maharashtra
Government which has already spent
about Rs. 10 crores to meet the ‘scarcity
work in the last season? I want to know
when the team will be sent and when the
ways and means advance will be made to
them. Similarly, the conditions there have
become so acute that, 1 am told, the
workers attending to scarcity work have
fought among themselves to get more
work and they fought with shovels and
they were .brou%ht to hospitals. Such is
the” intensity of the scarcity that the
workers are Tighting among themselves to
iqet more work so that they would get a
ittle bit more money to purchase certain
grains. In this connection, looking to the
tﬁpe of sera-city and intensity that exists
there, the Government lias to subsidise
the distribution of foodgtains particularly
in the hard-hit scarcity areas, fu this
connection, may I also know from the
Minister whether_there is any chance,
there is any Eoss1b111ty, of giving cheap
food so that the needs of the workers can
be met? Lastly, I want to know whether
the Government has received a letter from
the Chief Minister who has appealed to
the Prime Minister to visit the scarcity
areas to boost up the morale of the people
and also appreciate the whole position so
that larger funds can be allocated.

IStHRI FAKHRUDDIN ALI AHMED:

is a fact that nearly 23,000 villages in
Maha-rashtra have been VCI‘K adly
affected. It is also a fact that the Chief
Minister has particularly drawn attention
to the scarcity which is nftw prevailing in
Maharashtra. As 1. have already
pointed out, this hai
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[Shri Fakhruddin Ali Ahmed]

been continuing since the beginning of
December and even now there is no sign
that the scarcity will be less 1n
Mabharashtra because there have been no
raing in the month of July in certain parts
of the State. But whait 1 would like to
Eomt out is that the first study team which
ad gone there and submitted a report,
had fixed the expenditure at about Rs.
12.5 crores out of which nearly Rs. 8.5
crores have already been given to ithe
Government of Maharashtra. Now the
second team which went after the month
of February has also submitted its report
and action on that report will be itaken.
So far as the present situation is
concerned, we are thinking of sending a
team by the end of August and when the
report of that team is available we shall
see what further assistance can be given
to the Maharashtra Government. So Ear
'is assistance in order to improve the
ways and means advance to the
Maharashtra Government is concerned,
surel?/ when any request is made in that
behalf we shall take it into consideration
and see what help can be given to the
Government of Maharashtra.

SHRIS. G. SARDESAI
(Maharashtra): ) .
The first thing that 1 would like to point
out to the Agriculture Minister is that the
situation in Maharashtra is far more
serious than what has been made out by
the  Minis-ter's  statement. In the
beginning he referred ito five districts.
Later on when a question was put to him
he said 23,000 villages out of 30,000
villages have been affected—it is far
more than five districts. I have just
returned from Maharashtra. Barrirs the
coastal parts of Maharashtra, almost the
whole of it, particularly the traditional
famine areas, are tremendously affected.
For instance, in many, many vast areas
two sowings were done this year. The
first was earlv in June and it was
completely destrolyed again at the end of
June or early July another sowing was

done and it was also destroyed.

We should know how serious the whole
thing is. Now migration of cattle has
started because of the question of cattle
fodder. Something which normally never
happens is taking place there. Processions
and demonstrations_organised by village
pancha-yaits are taking place. They are bv
no means partisan organisations. They
belong to the entire village. They have
organised | rocessions and
demonstrations. The first thing I would
like to say is that this sort of complacent
attitude which 1 still find is very wrong.
The next thing I would like to say is that
cenamlﬁf/[thls government is sending study
teams. Much more needs to be done. I do
want to ask two points and I want to
know the view of the Ministry on them.

First, the study teams which you send
should also = examine the actual
iraplcrnen
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taition of the various relief measures
which should lake place at grass root
levels. Letters have been written to
various newspapers that the actual
implementation is _ extraordinarily
detective. The money which is sanctioned
for loans is not reaching the peasants.
Many of the schemes are not executed.
They are just on paper. The im-
plementation part of it must be looked
mmto very seriously. We know the
bureaucrats and we know the contractors.
Since the Ministry passes orders, they
should know what is being done at the
village level.

I would also request the Government to
see that when ithe study team goes from
here, it not only meets the Ministers and
the ruling party members, but also meets
the leaders of opposition in the Maharash-
tra legislature so that it gets all the infor-
mation from them. It is a vast calamity. I
am not making a partisan issue out of
that. They should also see that at the
district and local levels the committees
which are formed for the actual
implementation of the schemes are all-
1‘art)l/ committees. The = committees
should also be composed of members of
other Parties in the legislature so that the
committee which goes from the Centre
gets all the co-operation from others for
implementation of schemes. Other Parties
are prepared to help. But they often
become helpless because they are keFt
away. From this point of view, I would
strongly appeal to the Minister to see that
the study team also looks to the imple-
mentation part so that the job is well
done. The issue is very serious. At the
end of this month some rains may come.
But that is going to be useless. It is not
going to helﬁ so far as khariff crop is
concerned. These are some of the points I
wanted to make.

SHRI FAKHRUDDIN ALI AHMED:
As I have already pointed out, neither the
State Government nor we are complacent
regarding the R/r{esent situation which is
prevailing in Maharashtra; nor are we
minimising the scarcity conditions in that
State. The State government have taken
the earliest action possible in order to
keep us acquainted with the prevailing
situation_ there. On receipt of _the
information from them, we have. %wen
whatever assistance that is possible. I
have not heard any complaint of any non-
cooperation from any side so far as
mplementation of the relief work is
concerned. at 1s primarily the
responsibility of the State Government. I
have taken note of the suggestions made
by the lion. Member and I shall convey
them to the State government for the
purpose of a seeking co-operation of all
concerned ana over-coming difficulties
which are prevailing in the State.

SHRI S. G, SARDESAI: Will your com
mfltt%e examine the implementation * part
of 1t?
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SHRI FAKHRUDDIN ALI AHMED.

any specific complaint is made, we shall
look into it. ut you must have
confidence in the State Government
which is in possession of all the facts and
which is taking the necessary action in
the matter.

ot TEATAW (IT WZW) A0 F
ag AT Frgar § & st 7t fagrd warans
TH AT | U5 2 WICHETC 5T 479 F1 F9
FT Y & fr 7S qrem 4 T g &
Atgw a1 | fFaq wam fae, swaw 4.

‘n‘tmf«:m:@,qmﬁm
#1

Wt AW ¢ G qlAa | wE
F1 feyfa & 1 warer &7 Foafar ot oy
36 BT AT H 2381+ T7a, 4T ST Aga
# fa 9o a5 & A1 wwreE 23,0 0 wiEt
H e A T A QAT 2 HITIHH AL
F @l aF =W W §, nddEe WA
& AT AT TEY E, AHT FeART HETL T
st 7% fea @grar &7 & e
0 7 9 F faodr agrr 3, 7w 9
ardy # fFaAr "@gigar #1 arfs 9 &
O & AR FT GO FHFT Z qE
mﬁﬁﬁﬂ'ﬁféﬁg.sﬁam%
foa T AIVITC & 1T F7E IW AT q@igar w0
§ faaen @ & 1 T § gg oY staeT
srgen g o o i aeme § Fv A wo
T HIE WETAAT FT A7 ATET 2 o7 TE WL
YA ST AT TCHTT 7 AL A7 2 AT 997 2
FT ACHILA ST FT T F1 AT TTEF
A ®1% a7 & 5 5% #v qeme an w6
FT WHIC T qEHAAT 9 FT AT F, WW
I F AN FOABTA R T 7 7T 21 7 AR
#a mfad qaw g 2 fnﬁwrmﬁrﬁrﬂ
F% AW AT qY W gl 2 7 om T W
S/ FAA Al AT T T2 E AT T9PHT 97 AT
TET & AT 4T 9T °T 931 g 7 AT a9y, 7,
g, 9, 7 fFa ax g7 #7 garg vy
59 FI GO FAAH !
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ot EEA wet wgwE ;WA
w7 7 gl f feaq wwm fie awre ¥
Fo1g 4, 91 7T 27 F914 71 Forw 77 w7
1 £, Gt 1 % gt <@y ar, afF. ..

ST AT © WA A A &
qATE 7 AT |

oft TFHAT WA AR (AT TIW) : =T
FT SI FHAT 11 9T FATE |

ol EeEE wet wgwa ¢ Sar F oA
?ﬂqﬂwfrqaw?'ﬁwma
rsrar-:famfn THAEE 3 2 I IS |
mz-::amﬂmq_vrﬁ:mamqm
gUE AfwA 11 Fe AT F 1 agwed fefrs
&1 T GET & WY AT, WIS o & WO FH

T § aetaw SEl 6, 57 Safady
F EATHI A |

SHRI A. G. KULKARNI: It was said

that it is 15 lakhs then and now you say it
is 7 lakhs.

SHRI FAKHRUDDIN ALI
AHMED:
Out figure is about seven to eight lakhs.
A1 § 78 FEA 9Ean g fF 98 qEee
feaet od@ee & ¥W A7 GO AT W
wraw w2, AfFA fomat 1 73z & a1 @
gemaEr AT A At g @ & 1 st
T WETO TaqHE FT ACAT 8, WEIE
TAAHE q AT ZH A AT TF WA TAAHE
FT 50 10 § 27 41 § I A7 AT 47 3
" w77 & fF o=t & ol dze mETE
& EWIHY 414 6T T gW W1 AEE 4T TH T
70 AT WA 7 F |

st TATagy ;. fEadr 41 g 7

st G Wl WEWT : ATE WIS FT
WAz OEE ¢ Wi &\ ®Og
wireat fafadT & @ & for g
Fiearesre a7 & foa faar o &

st TTW VLW WE WeA A FwA AT
e T # afe g, A Py ?
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ot REEEE WAl WEWL : dATEE Al
T wrerw, At ST g wrew A Ty
.

|t owem ; frad ofen § &
AT §, AT UF qEF TEA AT fwA
ofer F1 FACFETE 7

sl FWEEM WAl WA : TFA A I
ofasr ® 22 g9 & FET FAC ATIA
T § |

SHRI A. G. KULKARNI: Sir, I asked

him _whether the Government is
subsidizing the shops.

MR. DEPUTY CHAIRMAN: Don't in-
terrup now. You can have another
chance, I have called Shri Gulabrao Patil.

SHRI (.. R. PATIL (Maharaghtra): Sir,
almost half of Maharashtra is in the grip
of acute drought conditions today. Sir, 1
am extremely grateful to the Government
for extending all sorts of help in the pecu-
liar circumstances that are there now on
account of the drought conditions. Sir, the
Minister had already pointed out that the
conditions are such that they are unprece-
dented in the history of Maharashtra,
particularly in the districts he has men-
tioned from the Marathawada area and
also in_ Vidharbha, Akola, Buldana,
Amra-oti, Poona, Sholapur, Sangli and in
some other districts. Here 1 would like to
tell him that there have been two dry
spells and because of (these two dry spells
in the months referred to, the number of
labourers working on the scarcity works
has increased to nearly four lakhs during
the last fortnight.

This will go to show the acuteness of
drought conditions and, therefore, 1 woul
him that instead of waiting till

urge upon
the end of August 1971, a study team
should be sent immediately to
Maharashtra to assess the present

conditions, and it will be much better in
ithe interest of the Maharashtra
Government, because, Sir, last year, as
Mr. Kulkarni said, Rs. 225 crorés worth
of crops were damaged and the State
Government had to spend Rs. 1,62,000 to
understand the limits of the State's resour-
ces. So I urge upon the Government not
to wait for a wet spell in the month of
August. I can say. Sir, very humbly that
whatever there were so,wm% operations in
any district, germination has not taken
place. And if there is no other sowing
operation done, it will not at all be ger-
minated. So the Government should not
wait_for another spell. We are grateful
thatg Rs. 8.5 crores have been sent. But
as far
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as the ways and means position is
concerned miiili more is required.

Particularly, the problem with regard to
[odder and drinking-water is very acute in
some of those districts. People are
leaving their homes; cattle are' being sold
for a paltry sum Chat is available.
Arrangements tor the supply of fodder
and drinking water have to be made. So |
would urge upon the Minister that a stud
team should be scill to Maharashtra, an
also Rs, IS crores should be sent as early
as possible.

SHRI FAKHRUDDIN ALI
AHMED: .
The suggestion of the lion. Member to
send a study team will be considered. So
far as die amount is concerned, that will
depend on the report submitted by the
study team.

MR. DEPUTY CHAIRMAN: Mr.
Gad-

SHRI VITHAL GADGIU
f\l/\[/laharashtra): As stated by the lion.

inister, the rainfall is very poor. It is
less than 5 per cent of the normal rainfall.
Time is_very short. Nature is niggurdl)
and unlike 1n Biblical and times, Manna
will not fall from Heaven. Therefore may
I ask the lion. Member three question?
First, may I know whether he will
consider immediately the lease of food
stock from the Food Corpora-ton of
India? Secondly, Sir, will he agree to
advance the date of star.tln%1 major pro-
JS?CtS already sanctioned in the next Five

‘ear Plan? Thirdly, [ would like to know,
Sir, whether the Prime Minister has taken
a hec;}smn to visit Maharashtra and if so,
when?

SHRI FAKHRUDDIN ALI

AHMED: o )
So far as the provision of food is
concerned, we have already informed the
State Government that =~ whatever is
required we will send them. So there is no
difficulty about it.

So far as the visit of ithe Prime
Minister is concerned, I shall speak to her
and ask her how soon she can go there.

About his 'second question_regarding
advancing the date of starting major
projects, this 1s_a matter which entlrehf
rests with the State Government and
will convey this suggestion to them.

MR. DEPUTY CHAIRMAN: Mr. Kul-
karni.

SHRI B. T KULKARNI
(Maharashtra): Sir, I want to emphasize
only whatever has been emphasized b?/
my friends, Mr. Kulkarni and Mr. Patil.
You know, Sir, that when in anv v111a§e
Patil and Kulkarm combine, they can do
or undo anything there. I lend my moral
support to” them.
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st R SAIE RET ()
IIAA WA, AW F F% AET W OAHH
frafa aga T 2 AT "wE B HiE F74
¥ o qrowr Sfaa #5122 W T AT 92
gfqa 78 anaa & o0 wfwg w12 %
F¥ g | gaTe fq=re far s, E@Eae
far s | &faa ®e & sare T
TAZT AT T 12 WEAT HIT H7T 21 Al
| BT HIT W AT WP AAE | W
A § T Awg w4 fFAar 37 g qar a8
AfFT GHIT T2 & AR 7 L T |
FHIT FIE AT & 77 TITAT 37 AT &, HIEA
F A T FHT W FTE | AT 0 I HFA
% gz arey feafaat o faar w47 7

st a% fved wfeEs w1 T 2
AIGHT F72 &4 42 7T AT 3 W AN
qrEEd B NE F | § AT " F 6|
& weet wAaa ¢ dwea e w &
a4 AT 9Tz wI AT AEr gmr arfEn
TR AT F1E F AL AT E | A=A
AR WIAT AT 8, A2 A TAAHE ATEAT 2
far FAET HATAW AT ATHT A1 A ORI
Zrar & IH 79 Fi a1 e swar arfao
IqF @99 § Fvad waqaqe A7 w5 q
TET ZWET 2 W 2 AT H AT FIA A
TEA T T 219 £ 48 A% 7 qq AL |
AT FTTA T WETUE TAANE T FH B
w2 & f &1 a1 F 00 R TG A
Ffaer wfwe foedTs F Wt WOFT FETAT
ST & | THEAT 0 £ 55 FIE To &Y
qrEET z 2 faad are # ArE-TrEer
1 %% A i #y af A w3
g1 fma mweesw & w1 H I WO A
AZYART AT & v AE A £ | WEE
st e & e w 2ecd fdTs F
fa % farw am  farerd wapedt ot widf (s
ST ST ATE AT WAL 2 | Al TR
Aveqor 23R & fAo Fo A UF wHAA
fazrd 6 Fi F1F SATF £ WET WA
LA (D)l —0
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WA AT TEATIAT 2197 2 1 T 2T 9%
TIHIAE FHA AT AFAEAT 3 A7 TIHT-
Fer {v1s 9% @15 27 3297 4 % s
FE 74T U5 | TH AT T aF "IT AL
FO] qG qF T 59 AL FIC ATC HA
ufeeEen & &7 § 77 dfzA a0 9T
FHET FIE JUAFT 44T ZFT |

SHRI FAKHRUDDIN ALI AHMED:
Sir, so Ear as the Famine Code is
concerned, that is a Stale affair and, as far
as I know, the Famine Code in
Maharashtra has been modified and the
wegg,es paid to the workers are much more
and quite satisfactory. There is no
complaint on that account.

Now, so far as the rural works are con-
cerned, we have already taken up certain
districts in Maharashtra for the rural
works programme and | am sure that will
also be helpful. So far as the famine
scarcity-stricken areas are concerned, this
programme will also be able to look after
the~ fu-tuie works in those particular
areas.

MR. DEPUTY CHAIRMAN: Let us
pass on to the next item.

SHRI AKBAR ALI KHAN : Sir, I
would like to say something.
SHRI ARJUN ARORA  (Uttar

Pradesh).: He has special interest in
Marathwada.

MR. DEPUTY CHAIRMAN: If 1
permit you, then others would like to
speak on this subject.

SHRI AKBAR ALI KHAN: I leave it
to you if you permit me, Sir. It is a matter
of some satisfaction that-this time the
Government of India has acted promptly.
I hope this will be followed up in other
matters also.

The other thing lhat I wanted to say
apart_from this is_lhat the scheme of the
relief work that is being taken up is a
short-term measure. Does the
Government contemplate some long-term
measures also to meet, the everlasting or
a very chronic famine and scarcity,
particularly in Marathwada areas? 1 want
to know whether this matter is also under
consideration of the Government.

SHRI FAKHRUDDIN_ALI AHMED:
Sir, we are taking up pilot schemes for
the purpose of taking long-term measures
not 1uil\ in Maharashtra but all over India.
Rural works programme has been taken
uﬁ already and six districts which arc
chronically drought-affected areas have
been selected in Maharashtra for the
purpose of taking up this work.
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it srravalt srane arew (fagre) - <o,
# 7 grEe | uF fAdE HAT A g,
s 31z & qg o wdtaq | o feafy
Tz & R S T A G AT H Ay
war a1 i uernfad & # fog & 457 )
fagre & At aalz &1 @ E . ..

it ggeafa ;g7 91 T & A H
Z1

=Y WEw wHIE ATEE A6 R} s
AT FC AT g § | T2 A FarEy 4
W £1 e qata g1 8 | wirwaE e
3% 7 F47 faere ww WE AU AW I
ferare waT ez 21 | @fF fwerT #7
st fesfy fawdy @ sas fao #fw w@&
foreaTT 2ht )

PAPERS LAID ON THE TABLE

ANNUAL REPORT AND ACCOUNTS
(1969-70) oF THE HINDUSTAN PHOTO
FiLMS MANUFACTURING COMPANY
LIMITED AND OTHER RELATED
PAPERS

siafre fawe WA §@ JoHE
(sito forge ¥ smma) : #rwd, & A7 Wieqe
g# wd A7 we & Grefafad gat w1
UF-UF GfF AT qEe T AT g

(i) Ninth Annual Report and
Accounts of the Hindustan Photo Films
Manufacturing Company Limited, for
the vyear 1969-70, itogether with
Auditors' Report on the Accounts and
the Comments of the Comptroller and
Auditor-General of India = thereon,
under sub-section ( 11) of section 019A
of Companies Act, 1956.

(i1) Review (in English and Hindi) by
Government on the working of the
Company.

(iii) A statement (In_ English and
Hindi) giving reasons for not laying
simultaneously Hindi Version of  the
document mentioned at (i) above.

[Placed in library. For (i) to iii)
See 1..T. No. 688%1.]

ANNUAL RETORT AND ACCOUNTS
(1969-70) OF THE: NATIONAL
INSTRUMENTS LTD., CALCUTTA, (RE-
NAMED AS NATIONAL INSTRUMENTS
ANIl OPHTHALMIC GLASS LTD., CAL-
CUTTA) AND OTHER RELATED PAPERS

PROF. SIDDHESHVVAR PRASAD:
Sir, 1
also beg to lay on the Table:

(i) Thirteenth Annual Report and Ac-
counts of the National Instruments
Limited, Calcutta, (Re-named as
Natlonai_ Instruments and Ophthalmic
Glass Limited, Calcutta) for die year
1969-70, together wiili the Auditors'
Report on the Accounts and Comments
of the Comptroller and Auditor-General
of India thereon, under sub-section (1)
(1)5 5s<6ict10n 619A of the Companies Act,

(i1) Review (in Engﬁish and Hindi)
by-Government on the working of
ompany.

.(iii_% A statement (in English and
Hindi glVlIl% reasons for not laying
simultaneously Hindi Version of the
document mentioned at (i) above.

[Placed in library. For (i) (iii) See L.T.
No. 738/71.]

ANNUAL REPORT AND ACCOUNTS
(1969-70) OF THE HEAVY
El.FcTRICALS (INDIA) LTD., BHOPAL
AND OTHER RELATED PAPERS.

'PROF. SIDDHESHVVAR PRASAD:
Sir, I also beg to lay on the Table:

(1) Fourteenth Annual Report and Ac-
counts (English and Hindi) of the
Heavy Electrical (India) = Limited,
Bhopal, for the year 1969-70, together
with the Auditors' Report on  the
Accounts and the Comments of the
Comptroller and Auditor General of
India thereon, under sub-section (1) of
?egqs‘%on 619A of the Companies Act,

(i1) Review (in English and Hindi) by
Government on the working of the
Company.

[Placed in library. See L.T. No.
841/71.]

THE BoMBAY PuUBLIC TRUST
(GUJARAT) (Al\/llls%MENT) RULES,

THE MINISTER OF STATE IN THE
MINISTRY OF LAW_ AND JUSTICE
SHRI NITI RAJ SINGH
'HAUDHURY):
Sir, I beg to lay on the Table a copy of the
Glﬁarat Government Notification No.
GH/K/176/BPT/Rules/15081/E, dated the
Hth July, 1971 publishing the Bomba
Public Trusts (I()}u_larat) (Amendment
Rules, 1971, under sub-section (4) o
section 84 of the Bombay Public Trusts
Act, 1950 read with ilau.se (c)(v) of the
Proclamation, dated the 13th May, 1971,
issued by the President in relation to the
State of Gujarat, together with a
statement_ for not laymghmmultaneously
the Hindi Version of the Notification.
[Placed in library. See L.T. No. 789/71.]
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